FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the IBBI (Insolvency Resolution Process

for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF

KMP SPINNERS PRIVATE LIMITED

RELEVANT PARTICULARS
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1. | Name of corporate debtors

KMP SPINNERS PRIVATE LIMITED

5 Date of incorporation of
" | corporate debtor

12th July 2006

Authority under which
3. | corporate debtors are
incorporated / registered

ROC- Incorporated under the
Companies Act, 1956

4. | Corporate Identity No.

U171117Z2006PTC012922

5. | Address of the registered office
and principal office (If any) of
Corporate debtors

Registered Address: SF No 299/7,
Chinnarpalayam, Elanthakuttai Post,
Veppadai, Tiruchengode Taluk
Erode - 638008. Tamil Nadu

6 Insolvency commencement date

11th July 2025 (Order copy uploaded
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4. | Quesblgioueer gievLwiTeT 6T6ur.

U17111T7Z2006PTC012922

GuesBlnieuer sLerasmriler ubley

udley waeufl : SF etemr. 299/7,

in respect of corporate debtors | on 15th July 2025)

7 Estimated date of closure of
" | insolvency resolution process

8. | Name and registration number
of the insolvency professional
acting as Interim Resolution
Professional (IRP)

9. | Address and e-mail of the
Interim Resolution
professional, as registered with
the Board

10. | Address and e-mail to be used
for correspondence with the
Interim Resolution Professional

07th January 2025

Ravindra Beleyur
IBBI Reg No: IBBI/IPA-001/IP-
P00189/2017-18/10368

‘Shreevathsa', 428, 19th B Cross, 3rd
Block, Jayanagar Bengaluru-560 011
Tel: +91 80 26540193

Email : ravi@beleyur.com

Ravindra Beleyur

‘Shreevathsa', 428/ 19th B Cross, 3d
Block, Jayanagar, Bengaluru-560011
Tele: +91 80 26540193

Email: ibc-kmpspinners@beleyur.com

Last date for submission of

11. claims 01st August 2025
Classes of creditors, if any, ,
19, under clause (b) of sub-section Not Applicable

(6A) of section 21, ascertained
by the IRP

Names of Insolvency

13 Professionals identified to act
* | as Authorised Representative

of creditors in a class

Not Applicable

(a) RelevantFormsand
14. | (b) Details of authorised

representatives are available at: Not Applicable

Notice is hereby given that the Hon'ble National Company Law Tribunal, Chennai
has ordered the commencement of a Corporate Insolvency Resolution Process of
KMP Spinners Private Limited on 11th July 2025 (Order copy uploaded on 15th
July 2025).

The creditors of KMP Spinners Private Limited are hereby called upon to submit
their claims with proof on or before 1st August 2025 to the Interim Resolution
Professional at the address mentioned against entry No.10.

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with proof in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Ravindra Beleyur
Interim Resolution Professional of
KMP Spinners Private Limited under CIRP

Date: 16th July 2025
Place: Bengaluru
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The above notice was published in the following print media:
1. The New Indian Express (English) All Tamil Nadu Editions - 17th

July 2025

2. The Hindu (Tamil) All Tamil Nadu Editions - 18th July 2025




